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Delhi: Complaint against DMRC over 'wrong' signages for 
transgenders at new toilets 
https://www.timesnownews.com/delhi/article/delhi-complaint-against-dmrc-over-wrong-
signages-for-transgenders-at-new-toilets/809648 
A complaint has been filed with National Human Rights Commission (NHRC) against 
Delhi Metro Rail Corporation (DMRC) for alleged wrong signages at new toilets installed 
by the metro authorities at stations.  
 
The complaint has been filed by transgender activist Dr Aqsa Sheikh in Delhi. Aqsa 
alleges the transgender persons have been misrepresented at new toilets by DMRC. 
 
"We submit that DMRC has violated Section 8(3) of the Act [Transgender Persons 
(Protection of Rights) Act 2019 ] under which the appropriate government shall 
formulate welfare schemes and programmes which are transgender sensitive, non-
stigmatising and non-discriminatory," the report quoted from the complaint filed by Aqsa.   
 
The DMRC last month made provisions to allow access to transgender persons to 
separate toilets at its stations. Till now, the toilets were meant only for disabled people.  
 
Dr Aqsa had welcome DMRC's approach but pointed out several mistakes in signages 
installed by DMRC.  
 
According to the activist Aqsa, the signages used the word 'ubhaylingi' meaning intersex 
persons and not transgender persons. 
 
Aqsa argued that the DMRC signages have spread incorrect terms as the agency has 
used these signages in at least 47 toilets across Delhi Metro stations. 
 
 
"Though the Hindi translation of the term in the Transgender Persons Act is ubhaylingi, 
the community prefers that the word should be used for intersex persons and not 
transgender persons,” she wrote in the complaint. Dr Aqsa has now sought the removal 
of all such bilingual signages.  
 
The transgender activist further argued in her complaint that the signage uses the 
wrong symbol for transgender (half-male and half-female) which gives a wrong 
impression that transgender persons are half male and half female. 
 
The complaint said the usage of such symbol violates the order of Delhi chief secretary 
making mandatory the usage of the symbol ‘T’ for transgender persons. 
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नोएडा: 21 ͩकसानɉ को जेल से ǐरहा ͩकया गया 
https://hindi.business-standard.com/storypage_hin.php?autono=2132823 

गौतमबुɮध नगर िजले मɅ अपनी ͪवͧभÛन मांगɉ को लेकर नोएडा Ĥाͬधकरण पर धरना देने के 
मामले मɅ जेल भेजे गए 103 ͩकसानɉ मɅ से मगंलवार देर रात को 21 ͩकसानɉ को ǐरहा ͩकया 
गया। जले से ǐरहा हुए लोगɉ मɅ काĒंेस नेता ओमवीर यादव और अǓनल यादव तथा समाजवादȣ 
पाटȹ के नेता सुनील चौधरȣ भी शाͧमल हɇ। 
 

जेल से ǐरहा हुए काĒंेस नेता अǓनल यादव ने बताया ͩक कुल 103 ͩकसान इस आंदोलन मɅ बंद 
हुए थ,े िजसमɅ से मेͫ डकल आधार पर दो ͩकसानɉ को छोड़ Ǒदया गया था। ͩफलहाल 101 ͩकसान 
गौतमबुɮध नगर जेल मɅ बंद थ,े िजनमɅ से आज कुल 21 ͩकसानɉ को छोड़ Ǒदया गया है। 
उÛहɉने बताया ͩक ͩकसानɉ का आंदोलन जारȣ रहेगा वे लोग कल भी धरना èथल पर जाकर 
अपना ͪवरोध-Ĥदश[न जारȣ रखɅगे। 
 

जेल अधी¢क अǽण Ĥताप ͧसहं ने बताया ͩक मंगलवार देर रात को गौतमबɮुध नगर लÈुसर 
जेल से 21 ͩकसानɉ को ǐरहा कर Ǒदया गया है। 
 

मालूम हो ͩक अपनी ͪवͧभÛन मांगɉ को लेकर 21 गांव के ͩकसान नोएडा Ĥाͬधकरण के ͨखलाफ 
ͪवरोध-Ĥदश[न कर रहे हɇ और इस मामले मɅ कई ͩकसानɉ को जेल भेजा जा चकुा है। िजनमɅ इस 
आंदोलन को खड़ा करने वाले सुखवीर पहलवान समेत कई नेता शाͧमल हɇ। इन लोगɉ के 
पǐरजनɉ ने अब राçĚȣय मानवाͬधकार आयोग को पğ ͧलखा है। िजसमɅ कहा गया है ͩक 
गौतमबुɮध नगर पुͧ लस ने ͬगरÝतार ͩकसानɉ को कहां रखा, यह जानकारȣ नहȣं दȣ जा रहȣ है। 
इसे सीधे तौर पर मानवाͬधकारɉ का उãलंघन करार Ǒदया गया है। 
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Plea seeking filling of vacant NHRC posts junked 
https://www.dailypioneer.com/2021/india/plea-seeking-filling-of-vacant-nhrc-posts-
junked.html 
The Supreme Court on Thursday dismissed a plea seeking directions to fill vacant posts 
at the National Human Rights Commission (NHRC). 
 
A bench headed by Justice L Nageswara Rao noted that former apex court judge 
Justice Arun Mishra has been appointed as the chairperson of the National Human 
Rights Commission. 
 
“In view of subsequent events of appointment of chairman and members this petition 
has become infructuous,” the bench also comprising Justice B R Gavai said. 
 
During the brief hearing, the petitioner told the bench that chairperson and members 
have been appointed and only two posts are lying vacant. 
 
The apex court then asked, “Chairperson has been appointed, why should we keep it 
pending. The matter has become infructuous.” 
 
The top court was hearing a plea filed by lawyer Radhakant Tripathi seeking a direction 
to fill vacant posts at the National Human Rights Commission. 
 
Justice Mishra is also the first non-CJI to be appointed to the NHRC chief post since the 
amendment of the Protection of Human Rights Act in 2019. 
 
The post of NHRC chairperson was lying vacant after Justice H L Dattu, a former Chief 
Justice of India (CJI), completed his tenure in December last year. 
 
Rajiv Jain, former director of the Intelligence Bureau, and justice M M Kumar, former 
chief justice of the Jammu and Kashmir High Court have also joined as members of the 
commission. 
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